
CUSTOM, EXCISE & SERVICE TAX APPElLATE TRIBUNAL, NEW DElHI

Customs, Service Tax & Anti Dumping Branch
W kl 5t t ment of dispatch of order from 23/07/2018 to 27/07/2018ee y a e

Application No Order No Order recd. date Dt. Of order
5.No Appeal No

From 5ecy of sent to CR
PresidentjVP /
Members

Final Orders

FO/5T/A/52516/2018 23/07/2~185T/707/2011-CU[DB]
24/07/2018

1

$T/52192/2015-
FO/5T/A/52518/2018 23/07/2018 24/07/20182 CU[DB]

5T/55497/2014-
FO/5T/A/52480/2018 23/07/2018 24/07/20183 CU[DB)

5T/53357/2015-
FO/5T/A/52522/2018 23/07/2018 24/07/20184 CU[DB)

5T/57305/2013-
FO/5T/A/52519/2018 23/07/2018 24/07/20185 CU[DB)

5T/51043/2014-
FO/5T/A/52506/2018 23/07/2018 24/07/20186 CU[DB)

5T/51740/2015-
FO/5T/A/52551/2018 25/07/2018 27/07/20187 CU[DB)

. t-51"/51820/2015-
~n/)T/A/S2550/2018 2[J/07/2018 27/07/20180 ('U[I.H~l

5T/55302/2013-
FO/5T/A/52536/2018 25/07/2018 27/07/20189 CU[DB]

C/50218/2018-CU[DB) FO/C/A/52555/2018 25/07/2018 27/07/201810

C!51594/2018-CU[DB) FO/C/A/52553/2018 25/07/2018 27/07/201811

5T/52555/2014-
FO/5T/A/52504/2018 25/07/2018 27/07/201812 CU[DB)

5T/55804/2014-
FO/5T/A/52497/2018 25/07/2018 27/07/201813 CU[DB)

5T/54594/2014-
FO/5T/A/52507/2018 25/07/2018 27/07/201814 CU[DB)



5T/50486/2015-
FO/5T/A/52525/2018 25/07/2018 27/07/2018

15
CU[DB]

ST/51594/2016- FO/5T/A/52523-
25/07/2018 27/07/201816 CUrDS] 52524/2018

5T/57430/2013- FO/5T/ Aj52520-
25/07/2018 27/07/2018 .17 CU[DB] 52521/2018

5T/53080/2014-
FO/ST/A/52511/2018 25/07/2018 27/07/201818 CUrDS]

5T/54471/2014- FO/ST/ A/52508-
25/07/2018 27/07/201819 CU[DS]' . 52509/2018

5T/3793/2012'CU[DS] FO/5T/A/52527/2018 25/07/2018 27/07/201820

5T/59315/2013-
FO/5T/~/S2526/2018 25/07/2018 27/07/201821 CUrDS]

5T/50376/2015- FO/5T/A/52513-
25/07/2018 27/07/201822. CUrDS] 52514/2.018

5T/55045/2013-
FO/5T/A/52512/2018 25/07/2018 27/07/201823 CU[DB]

5T/53768/2014-
FO/5T/A/52505/2018 25/07/2018 27/07/201824 CUrDS]

,
5T/53032/2014-

FO/ST/A/52537/2018 25/07/2018 27/07/201825 CUrDS]

5T/54461/2014-
FO/5T/A/52542/2018 25/07/2018 27/07/201826 CUrDS]

5T/54056/2014-
FO/5T/A/52548/2018 25/07/2018 27/07/201827 CUrDS]

5T/53501/2015- FO/5T/A/51827-
25/07/2018 27/07/201828 CU[DB] 51829/2018

Mise

5T/53042/2016-
MO/50442/2018 , 25/07/2018 27/07/20185T/MI5C/50550/20181 CUrDS]

ST/213/2009-CU[DS] ST/ROA/50510/2018 MO/50439/2018 25/07/2018 27/07/20182

5T/51499/2018-
5T/COD/50555/2018 MO/50440-50441/2018 25/07/2018 27/07/20183 CU[DB]



ST/51529/2018-
ST/COO/50559/2018 MO/50438/2018 25/07/20184 CU[OB] 27/07/2018

ST/54267 /2014-
ST/ROM/50505/2018 MO/50421-50422/2018 25/07/20185 CU[OS) 27/07/2018

ST/53430/2014-
ST/ROM/50397 /2018 MO/50427-50429/2018 25/07/20186 CU[OS) 27/07/2018

ST/51050/2015-
ST/MISC/50571/2018 MO/50418/2018 25/07/20187 CU[OS) 27/07/2018

ST/52917/2015-
ST/ROM/50538/2018 MO/50445-5044 7/2018 25/07/20188 CU[OS) 27/07/2018

9 C/497/2010-CU[OB) C/MISC/50414/2018 MO/50444/2018 25/07/2018 27/07/2018

7 Attention: To maintain the transprancy in this tribunal all judicial orders are being suo-mote
uploaded in PDFformat on the CESTATwebsite immediately after signature of the Hon'ble members
on the same day for the parties and public at large.

Thus all the interested parties and other information seekers under R.T.I Act may
download these orders from CESTATwebsite.
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